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In The Ce.n:tral .Ad:rninis'trative Tribunal 
Jaipur Bench, Jaipur 

OA./TAJMP. No ...................... ~ ....... ~ ..... _ .... ;-. ..... ~ ..• 199 
Laxmi Na~a in Sharma D .B .Te kchandani 
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Date of Order 

13 .1 .2000 ---

- -- ... ~ _., 

Orders 

None present ·for the pet it ioner. 

None was· present for the pet it ioner on 

On the perusal of pet it ion it appears that 

prima-facie no case for issuance of not ice against 

the opposite party is made out. We, therefore# 

declinei~"to iss;_te any notice against the opposite 

party for in it iat ion of contempt proceedings • 

The contempt Pet it ion is disposed of accordingly. 
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(N .P .NA't•JANI) 
.MEI-1BER (A) 
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~:;GARilAL) 
- .MEMBER (J) 
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